
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (SOUrH)
DISTRICT COURT COMPLEX : SAKET, NEW DELHI

ORDER NO. 03 /2023

Dated : 27lh Tanuarv, 2023'

In supp ression of earlier order on the subject, henceforth, Evening Cell functioning in

South DistHct, Saket Court Complex is hereby dispensed/ disbanded. Task of maintaining

& putting-up files before the Duty Metropolitan Magist7ate pending in the erstwhile

Evening Cell is hereby assigned to the In-Charge, Pool Car Section, Saket Court Complex in

addition to his present work/ duty.

In his a3sence, next person (JA/JJA) available in the Pool Car Section will perform

the abovesaid t.ask in addition to his present work/ duty.

(Narottam

Principal District & Sessions Judge (South)
Dist7ict Courts Complex, Saket, New

Delhi.

Copy to :-

1. The Pr. -)istrict & Sessions Judges (Headquarters), Tis Hazari Courts, Delhi.
The Pr. -)iStTiCt & Sessions Judge (South-East), Saket Court Complex, New Delhi.

bAll_!hp Judicial_gf{cErs pet$ ip_South !?i?q ic_t, ?ake! Courts Complex, New Delhi.
[mml=81ir}miGi;ID–(mtiisi;ict),-Sal%te-ouit ComF1&x,N-eWDThF–-–
5. The Chief Metropolitan Magistrate (South), Saket Court Complex, New DenIi.
6. Drawn!; and Disbursing Officer (South), Saket Court Complex, New Delhi.
7. Admini:;trative Officers (JudI.)/Branch In-Charges of all Branches/Sections/

Cell/Units etc. at Saket Courts Complex, New Delhi.
The Nodal Officer, Website Saket Court Complex, New Delhi with a request to
upload the same on the website i.e. www.ecourts.gov.Wsouth & south-east delhi.
The Public Relation Officer, Saket Courts Complex, New Delhi.

10. The official concerned.

11. For uplording on LAYERS.
#42. For uplo ading on Centralized Website through LAYERS.

13. The Personal Assistant attaclhed to the undersigned.
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al qq
fYr. D&S.J(South)/Admn.Il/Saket/ND/2023, New Delhi, Dated:_ Zglol 12-aZ-o

(N,,,U,m@,,u,h,1)
Principal District & Sessi drs Judge (South)

DistTict Courts Complex, Saket, New
Delhi.


